
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL, EASTERN  

ZONE BENCH: KOLKATA  

I.A. No. 116/ 2025  

(Arising out of Appeal No. 10/2025) 

IN THE MATTER OF:  
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Vs 

 

 

 

 

                          

                … RESPONDENTS 

INDEX  

Sl. No.  Particulars  Pg. Nos. 
1. Reply Affidavit on behalf of State of Odisha 1-4 
2. Vakalatnama  5 

THROUGH  

UTKARSH CHANDRA/ SANJAY KUMAR SINGH 

ADVOCATE FOR RESPONDENT NO. 3 TO 4 

C24, Nangal Devat, Vasant Kunj, Sector- D 

New Delhi, Delhi- 110070  

Ph. no.- 8917347515, Email- chandra.utkarsh06@gmail.com 

Date: 05/05/2026 

SANATAN MARDI VTC- 
DHATIKA, PO- KADAGARH, 
PS- RAISUN KENDUJHAR, 
ODISHA, PIN CODE- 758013, 
AND OTHERS  

MINITRY OF ENVIRONMENT, FORESTS 
& CLIMATE CHANGE THROUGH ITS 
SECRETARY, GOVT. OF INDIA, INDIRA 
PARYAVARAN BHAWAN, JORBAGH, 
NEW DELHI- 110003 e- MAIL: secy-
moef@nic.in AND OTHERS. 
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